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[Mr, Speaker]

the vacancy caused by the resigna-
tion of Shri K. V. Raghunatha
Reddy from the membership of the
said Joint Committee and do com-
municate to this House the name
of the member sc appointed by
Rajya Sabha to the Joint Com-
mittee.”

The motion was adopted.
MR. SPEAKER: You are s0

pleasant, sy nice, to me outside, I
do not know what happens to you

inside the House. I have spent some
time with him m?u-ls. He is s0
pleasant in a certain company.

MR, SPEAKER: I am not going to
take you. I do not want to lose more
friends.

which has appeared in the news-
papers today. The news report says:

“US. considering resumption of
arms to Pindi, says Sisco.”

BHRI ATAL BIHARI VAJPAYEE

(Gwslior): You should have allowed prised

a Call Attention Notics on it
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SHRI S. M. BANERJEE: It says:

“Resumption of arms shipments
to Pakistan is being considered by
the U.S, Administration, Mr. Joseph
Sisco, Assistant Secretary of State
for Near East and South Asian
Affairs, said today.

Mr. Sisco, who was testifying be-
fore the House foreign affairg sub-
committee, said the U.S. was not
interested in getting into an arms
race with China and the Soviet
Union in South Asia, but “would
be concerned if any one major
power achieved dominance in the
ares,

Mr, Sisco acknowledged under
questioning that India had obtained
military superiority over Pnll:i.ltan
and that a high-level
misgion here recently had \lunted
“Sufficient arms” so that weakness
would not place Pakistan's indepen-
dence in jeopardy.” .

So, it is quite clear that in the
name of respecting their own com-
mitment, they are sending armhis and
ammunition to Pakistan.

This is a very unfriendly act. This
is exactly what we expectett from

theLﬂnilm-tomhemant
on this,. We should be given an
opportunity to condemn this

ly act on the
imperfalists. I would requast wyou,
Sir, to sk the Minister fo miake a
statement on this.
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MR. SPEAKER: I am
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such occasions, always try to ride the
other’s horse. If you want to be so
vigilant, why do you always keep
looking to the other side?

M, Dhamankar,

—_—

13.11 hrs.

RE. REPORTED RISE IN PRICES
OF COTTON AND NYLON YARNS

SHRI DHAMANKAR (Bhiwandi):
The prices of cotton yarn, nylon yarn
and all synthetic types of yarn are
riging by leaps and bounds in the
Bombay market and other centres of

prices of cotton yarn will be control-

led and 1t will be distributed through -

loom owners are not in a position to
get yarn in the market. There has
been a price rise of nearly 200 to
300 per cent. The dealers of
yarn are now cornering all nylon
yarn and synthetic yarn in the mar-
ket The handloom weavers and
power-loom weavers are rendered
jobless and they are on the starva-
tion point. Acute unemployment has
been created. I would urge on the
Government to freeze all the stocks
of cotton yarn, nylon yarn and other
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